Affidavit to be Furnished by the candidate along with Nomination Paper
Before the Returning Officer.

For election to Bihar Legislative Assembly (name of the House)

From {77 - Harnaut Constituency ( Name of the Constituency)

| Hari Naravan Singh son of Late Shivdatt Prasad Aged o8 fSicty Eight) vears, resident ol Fill-
Malmadpur, P.O-Ramghar Bodhi Bigha, P.S.-Nagarmanssa, Dist-Noafanda, Pin-801305 (mention full
posial address). o candidate at the above Election, do hereby solemnly affirm and state on vath as under:-
{Strike out whichever is not applicable)

.1 am o candidate set up by Janta Dol (United) (name of the politcal party)iam contesting as an

Independent candidate.

2. Details of PAN and status of filling of Income tax return ;-

81, | Name [ Permanent Aceount The finamial vear for which [Total Income shown In
(M. | Muniber (PAN) the lost Income Tax returmn Income Tux Beturn
SO | has been filed tin Rupees)
| (a) Self AMOPS2420) | 2012-2013 | 347281

| [ HUF. TAACHHSOIID | W00 | T01884%
|3._*I Spouse | NIL | NIL . N
|3 | Dependent- Vil NI | NI _ Nl

4. | Dependent-2 NL [ Nk i Nl

5. | Dependent-3 .......| NI e NIL - [ NIL

3. The following case(s) is/are pending against me in which cognizance has been taken by the court :-

51| Offence [eseription
I'\Cu.l._
ia) The details of cases where the court has

taken cognizance, Sections of the Act and NIL

description of the offence for which

| | eognizance taken

ib) | Name of the Court, Case No. And Date of | NH

order taking cognizance : -
[te} | Details of Appealisy Application(s) tor

| revision (if any) filed against the above

| order(s) - I

NI

4 Case in which | have been convieted by o court of law (other those referred 1o in Form 26) :-

T = = e —— 3 T
{a) | The details of cases. Sectionsof the Act and |

description ol the offence for which NIL
|| convicted :
b} | Name of the Court(sh, Case No. and Datets) Nl
of order(s)
Ml

[ 1) | Punishment impossd ;



5. That | give herein below the details of the assets (movable and immovable ete.) of mysell my spouse and all

dependents :

A, Details of movable asscts
Nate -

I, Assets in juimt neme indicating the extent of jomt ownership will also have o be given,

Wame of Bank/Institution and Branch are to be given

In case of depositinvestment, the details including Serial Number, Amount, Date of Deposit. the Scheme

3. Value of Hank/Share Debentures as per the current market value i Stoch Exchange in respect of histed

companies snd as per book in case of non-listed companies should be given

4, Dependent, here means a person, substantially dependent on the Income of the candidate.

5. Details including amount is 1o be given separstely in respect of each investment.

[ 1. | Deseription I " Self Spouse] Dependent [Dependent Dependent
Mo - | -3 | -3
(1) | Cash in hand Ba, T2000- N NIL 1_ S NIL
11} | Deetails of Deposits in Bank Deposit in Bank 5.8, Afe

accounts (FDRs, Term {al 5.B. L Puinn Secretirim
¥ ‘ - | A No- LRI04 3024
Deposits and all other types of |, 1122003 Re, 400,160
| ﬁl’.‘]‘lﬂﬁ!lﬁ 1T'I'-.'|UIjllig sAYINE Phy s B i | Ml
pccounts), |}1.'F)|.:ni.il:-\ with :I.-L i ;I.HJ13-‘H|||L|HH'-".‘_'-‘3.‘ p— NI NI NIl NIL
Financial Institutions, Noi s amgh \“-"' A ' '
Banking Financial Companies '_: 1-\:“':.-“-";:!14.'I::I:Ifm:l_.-;:l _.,'"'"“ L |
und Cooperative societies and [ dr 317122013 [s. 1,24, (AW |
the amount in each such | F.I¥in Bank [
deposit, | SB.1 5.K Puri Fatnn
| Ade M -T 1 AIONRAAIIG
[l OR1A |6 R 50400 - [
B, € landi Salnda b |
A N+ 1LY Lo MR |
i U2 20t Hs, 2,125,000/
| MLEMLB, Bamighat (Nabumds)
. Ftkh 2013 B 3900 M-
| Tatal R | T.568.5400- | o o E—
(i) | Details of investment in (Axr Tetciet Shore _tonac. Find .
| Bonds, Debentures'shires and | [|I:r||":l|hu+:]:n~ "‘“""'“'E'L:f'i"um“_
units in companies Mutwal . i LTb S ain tseme Favd: | MLL | MIL Ml ML
Funds and other and the | Fualin u,-S481T688Thb4 [
amauni. e 1M { LTS TN | |
(€] Sundaram Select Deln Short
Term Assets plan Hegular Growih | |
Filin Yo, -SEBNADS 1204 [
d M0 Ha, 1250000
Lo Y | 1 alal :I'h. F.U!E.DUE-:- 1
[ Civd | Deetaibs of mvestment in NS5, _
Postal Savings. Insurance S.BA L B 30 -
Policies and investment in any |
Financial Instrument in amy NIL ML NIL | NI
Financial Insurance in Pos)
office or Insurance Compiny I
| | nnd the amoun, . L | |
(v} | Personal loans/advance given '
to amy person or entity
including firm, Company, 1l NIL NIL w1 0
| Trust ete. and other receivables | | (AU | S .
z sl



SALLE RBack Patne
| SE A Mo S 2 2158

. M2 0 Ra 3 45.0700-

Cash Bs, 42500/
o Tonal Ra. 35,7194/«
{in) | Gross Total value Hs, 82.86,286/- |

B, Detgils of Immovalile assels @

Note -

from debtors and the amount. | 1
iviy | Motor Vehicles' Arerafts [ tal Seoppio ¥ X [
Yachts'Ships (details of Mihs, I"I"':"I_‘:\E:"I;'L_m BESREN0G. | s NI ML ML
Registration Mo, ete, Yearof | a0y 5 L AWM=
Purchase and amount ) Total ﬂ.lj-pw_
fvii) | dewellery; bullion and valuable | Gold omaments
mi:;g !1give details of weight S0 s Yalue R 2.70LA4NN- NI NIL NIL NI
mnd valug) |
Ceriiy | Any other assets swch s value Clndererminate  share in WA F 1 |
of clams/interest property
tal Ciwld omaments
a0 pme Nalue Ha. 7500 (BMN -
(L Fts. 3,22, (HB-
MLLS With Post office
(o) Ade B | du2sH [
dt, 2 122t s, 3 kb0 -
(R . PP TR
it 2 20 T MR INiN L
1) Ave Ml 1063
it U2/003,2000 R, 3o | NIL NIL NIL NIL |
Id) Ade Mac-1iai2
di TR NI
led Ay M=l a3
| Al 22000 s, 3B
LA
g dt, 130200y s 1 AME MR -
ih} d 08200 % Rs, 45000/
(e, 30T Rs.  S5,001)-
BB, With Post OfTice
) Ade Wo, BIHTTS
. ROR200 K, HfbHp- | |
b A o 6M7TH
AR T, A WMl |
| I A Mo 27T | [
AL U2 2009 s, i (WHE-
(d} Ade No, 629775
A, (2032008 [R5, T (M-
5.1 Ale With Post Oifice [
Adie Mo #1221
|.1| (A 2013 s 17,77 I

L. Properties in joint ownership indicating the extent of jomt ownership will also have 1o be indicated

2. Each land or building or apariment should be mentioned separately in this forman,

| S1 Deseription ' Self Spouse’ Dependent- |l}4.pcndcnt Dependent
Mo, | = |
{i.:| Agriculiural Land Indeterminate  share in H.L.F, i ' _!7 I
Locationds) I ML MIL a1l NIL
ot Agriculierid  land o Mahomadpor,
| Survey Number(s) b s Ramghat, P S-Magarmssa |
L {Pealamidn) . I
Area i [otal measurement in 15 e MIL Ml MIL | mIL
acres) — _ -
Whether inherited property Yes NIL | NIL NIL | NI
{Yes or Na)
Drate of purchase in case of sell NIL MIL NIL NIL | NI
3

2ty



| aequired property

Cost of Land {in case of
Purchase) ai the time of

Purchase

wiy of development,
Construction eie,

Any Investment on the land by

| NIL

ML

MNIL

MIL

NIL

NIL

Approsimate Current market
value,

‘ Rs. 29,540,000 |

NIL

NIL

i)

Naon-Agricult ni
Locationis)

Survey Mumbers)

Area (Townl measurement n

S

Indeterminate share n HLF. |
Property
Pk L ek el al Wy Posis, Patia
st ™aa 2187 Purghiisy
AL LT 2 99E
Area 133 Kaiha
(b1 Lirban Tand af Mouza Pahoripir
Puitrin Kbt Nas, 324,
Reluislirn Mar, THE Purchose
A OR300 & 27042000

Hs. 25.4HHK-

5. 38 katha

Aren 4.8 hathn R 10000000

MIL

NIL

NIl NIL | bl 1|

NI NI | NIL

Whether inherted property
1Yes or Noj

Mo

Date of purchise in chse of sell
acquired propeny

MIL

MNIL MIL NIL

i1 Plod Bas. 2137, Purchase
e TR s
i i S0 324, khishea SNa TEE
Purcliise dn 01 G201 &
| _:'__'.-' (/M |

ML

wI NI 'ML'_—!

Cost of Land {in ¢ase of
Purchase) at the time of
Purchase

Aty Investment on the land by
wiy of development,
Construction gic: .
Approximate Current market
vislue,

[ Rs. 1,285,000/

["Camarurtion of Bailding
| 1% By - 2127

Fla. D500 AMHN -

ML

NIL | NIL NIL

ML

NIL MIL | bl 1]

T, G100, 0000 -

ML

MIL NIL | NI

:“iﬂ_

Commercial Buildings
tIncluding apartments)
Location(s)

Survey Number(s)

Mon-Agriculura] I 1]
Shibmadpur, PO -Ramghal, 1%
Sagamoussit | Malondad

MIL

NIL NIL | Nl

" Built up Area {Total
mesurement in Sq.01.)

Godown Arca 1A S

NIL

NIL NIL

Whether inherited property
(Yesor kol

acquired property
Cost of propeny (in ease of
Purchase) at the time of

¥
Date of purchase in case of sl

Yes

NIl

NIL

NI

NIL |

MIL ML

NI

MIL

Appraximate Current market
value.

NIL

NIL MIL

il

NIl

T Rs 15NNV 1 ™NIL |

NI

NIL ML MIL

T NIL [ ML
|

v

Residentinl Buildings
{Including apartments)
Locationl s}

Survey Mumbens)

Indeterminate  share in HULF,
Property

Residential Ballding @l Mabamdgar,
A -Bameha

L Aaludai

[ W S TR T THTELES [

——

et |

NIL | ML Ml

|
sy



Avrea | Total mensarement in R ML NIL | NIL 1L

5g.fi) | ) . |
Built up Area ( Total I 2,00 Sigit | NIL NiL ML NIl
measurement in Sg.fi.) | : | |
Whether inherited property Yes | MEL NIL ML NIL
(Yes or M) ) (FR e | R
Date of purchase in cnse of self il | | ™1 Ml il dl|
aciuired property . | !
Cust of property (in case of
| Purehase) ot the time of mIL il MIL Nl Ml
[ Purchase o = = ) = = _ i
Any Investiment on the land by
wiay of development. Ml Ml NI ™1l Nl
Consiruction et ! S Ml | | I
Approximate Curment market | Re go0000- | NI | NIL | NI NIl
vinlue. e | | B
(v} | Other (such as interest in ' NIL NIL ‘ MIL | AL ML
__| property) = I | ! !
ivi)| Total of Current Market K, 10975000/~ | NIL | ML | NI | MNIL
L | value of (i) to(v) above = . S!S .

6. I give herein below the details of liabilities' dues to public fnancial institutions and government :-

{Note: Please give separate details of nome of Bank, Institution, entity or individual and amaount tor erch nem)

[§1. | Descripion | sell K pouse |I]u:|'_|¢:m.l-eul"DEpe"dfnt!Dﬁ-pmdulll

Ui | Loan or dues to (a) Bihar Vidhan Shivha |

Bank/Financial institution(s) | Car loan (Seorpio) Rs. 800,000/ |

| Mame of Bunk or FI (b Home Loan (H.LLF) Plot Ne.- | NIL NIL MIL Ml

Amount outstanding [ 2137 From C.B.1L B.M. Road

Nature of loan Patna R 17,000, 00 -
Total R 2S00

Lassim 0w chunes Lo sy
individuals/Entity other than | ‘ |
- mentioned in (i) above,
Nameis) NIL [NIL | NIE | N NIl
Amount outstsnding | ' [
Mature of loan
Any vther liability
[ Grand Total of liabilities
) Government Dues :

_NIL NI NI T NI [N
NIL — INiL | NI | NIL | Wi

e

[hues to depanment dealing ML MIL NIL NI Bl

| with governiment

Accommodation R . N
Dues 1o depariment dealing | NIL | MIL MIL NIL Rt

| with supply ol waler | == =1 { | ==
Diuaes 1o department dealing KIL NI NIL NIL | NIL
with s-upglg_g[eluctricih | 1 il il N
Drues 1 departmeant dealing

with supply of ML MIL MNIL et | 1}

| TelephonesMuobiles
Duies 1o departiment dealing

with govermment Transpuort NIL MIL NIL ML i 1|
{including aircrafts and
helicopers)

Income Tax Dues Wit NIL | NIL NIL [N
Wealth Tax Dues | NIL NIL_ | NIL_| WNIL | NI

5 Mg



Service Tax Dues ] _ [NIL ] ONiL | NIL | NI

Municipal Property Tax Dues NIL NIL | NIL | NIL | NIL |
| Sales Tax Dues NI IHIL | NIL | NIL ML |

Any other Diues. [ Wl I NilL NIL | ML NIL |
| Grand Total of all Govi. Dues | Rs. 2500000 | NIL | NIL | NI | NI

7. Details of profession or eecupation :

4. Self ML A, Bikar, Patna.
b Spovse flease wife,

K, My educational goalification is as nnder @
(Giive details of highest School/University education with full form of the certificate/ diploma/degree course. |

(Name of the SchoolCollege/University and the vear in which the course was completed. |

| 5[ Course C canprleted | Year School't il Board/| Iniversity

M -

L | Matriculation | 9l anuihbh Sehool, Chandi (Malanda) LB.SS.EB. Patma -
2. | Giraduation 1965 | Nalanda College, Bihar Sharif (Nalanda) | Magadh University. Bosdh Laya

4, ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8} ABOYVE :

1. | Name of the Candidoe

Sri. Hari Na rayan ‘mngh

2. Full postal address

I|I~"~’[ahmadpur P.O-Ramghat Bodhi Bigha P.S.
Nagarnaussa, Dist.-Nalanda, Pin-801305

Number and Name of the constitvency and state

177, Harnaut { Bihar)

Mame of the Political party which set up the
, cundidate (otherwise write *Independent” )

(40 Mumber of cases mowlich convictom order
|_Eu:.a:d {other than those refierred o Form 26)

._,.l

Jamta Dal ( United)

ONIL

(by Total number of Pending cases where the
courlis) have taken cognizance,

NIL
|

6, PANaf ' Year for which last [otal Income shown |
[ | S | Income Tax Return filed | (2012-2013)
ta)y Candidate (1) Sl '\MQP"‘: 420J 397281/
ik LT T AACHHS913D . TN B
(b} Spouse . - NIL Ml .
| [ e Dependents NIL N
17| Details of Assets and Liabilities in Rupees NIL “NIL '
Dreseraption Self Spouse |D¢penden1 I‘-mp«.miunl [}r:pcndwi
A | Moveable Rs, 82,806,286/~ [ NIL ‘l_-ut NIL Nu_
| Assel, ([ Total value) . ‘ )
B, lmmovable ‘ Rs. 109,75, 000/ NIL NIL NIL Nl
Asset, . - i ! )
| (1) Purchase Price and | | |
Development cost of R, 3525000 - NI NIL NIL MIL
Immovable Properts |
{Total Valuey i
I L) Approximite
| Current Market Price B, 6l 000, (b MIL ML NIL NIL
: of Assetd Total ‘I-'nluu L |
(5] l u.hlll'l‘:-l!s = ," . | | |
| T Government dues mAl ‘ MIL | ML ‘ MIL | bt [}
| { Total) o | |
6 Aﬁ” s i)



! B, Lonns from Bank. | (a) Bibar Vidhan Shbha
| Finaneial Institutions | Car loan (Seorpio) Rs. S,00,(0H)- MIL | MIL ML NiL
and other (Total)y | (b)) Home Loan (HL.LLF) PLo No-
| 2037 From C 8L B.M. Road.

| Patng B, D700 ) -
[ | Tutal _ R 25,00 IHH)-

|
9 | Highest educational gualilication :
[ (Giive details of School/University education with full form of the certificate/diplomaldegree course. )
| (Name of the School/College/University and the vear in which the course was completed, )
i Graduation in Nalanda College, Bihar Sharil (Nalanda) from Magadh University, Bodh Gava, in vears
| 1965,

VERIFICATION
I, the deponent, above named, do hereby verifv and declare that the contents of this affidavit are true and correet o
the best of my knowledge and belief. no part of it is false and nothing material has been concealed there from, |
further declare tha
(i) There {5 mo case of conviction or pending case agamst me other than those mentioned in items 3 and 4 above,;

by L my spouse, or my dependents do not have any asset or lizbility, other than those mentioned in nems 5 and &

b,
pAznadly

24(9) 2oy
CHard Naravan Simein
MLAL
177, Hamaut | Nalanda )
DEPONENT

Veritied a1 Parmr this the 27 day ut‘J:muurJ' 2014.
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